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GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI
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At
faeetT, 6 weasT, 2026

Y. 434/R-11090/2026(1)— = Tiafaferea srfafa=m, 1951 (1951 =T 43) &t gy 22 F 39-
gTT (1) & ITFLT 6 AT | ST TIAT SATAAT FEAT 434/faeet-a10890/2024(1), &=+ 30 smrea,
2024 F ATIFAT H, AT Fa=d AranT, Tager S & T2 qrernt | w69 (2) § For-fAEtase ade
et 2 feeett & Rt srfermiat @, g Tt e faeet o gaerg Rat=e o & fefr
ATHAT T I HTA-TAITET H HETAAT & FA o (o0 Agraa et e & &9 & 3 Fear &

Tt
(1) ()
ST HEAT ST (3AEeT 7Y)
1- |fasT = IT o SSTIEERTET (AT THTE JTT)
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3T HEAT FSTEHIT (THT TN

sfafer ST getfeErrd (Fea-sw)

I HSATT SSTIHRTRT () SUTLHRT FITAT, HeT-3ca ¥

ST HEA T FSTIEHT (HTSH 2T3A)

IT YA TSTIEFRTET (FE< aT91Y)

3T HEA T ST (AT A1)

e e g=Tfeamr (Tt feeed)

3T HEA T ST (H.), SUTEFT HIATA, [T Gt

2- Ica¥-u4 faet

3T HeeATT TSI (JRTET)

gfafr R gemfasrd (@ed-swr)

3T HSAT S=STIEHT-| () HSATIEd F1ATAT

3T HEAT STEHIT (H.), SUTFT HATAE, qATZL-3caT

gfafea ST detferrd (3v)

37 Hee dErfaT (7T fAEr)

3T HEA T ST (H.), SUEFT HAAE, Iead-0a

3T HEAT STIEHRT (THALY)

3T HEAT S=TEHRI-11 () HSATIad wrATad

IT HSA T SSTIAFRRT (FEA AY)

3. 7 freeft

ST HEAT ST (SRTIT)

3T HEAT SSTEHRIRT () SUTFT FATAd, 7% Qe

Ffatea fSeT g (39)

3T HEA T ST () ST wraiad, T&

IT HSAT TRSTEFRTT (TSTZ)

= T AT ()

IT o geTiearey (Fream 7vv)

4- % Tt

[N

sfafera ST detfesrrdy (Te)

ERE:EEIR S PE RN GEREEET)

3T HEAT ST () SUTLHRT HITd, e0-04

o

IT G ST (HTAS T 7917)
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3T HSAT SSTIEHRT (H.), SUTIFT FIATAT, Freror

st ST gerfeert (72 o)

5- IeaT-aiarHT feeedl (31.51)

IT YA TRSTIFRTE (FYT)

IT GSATT TSTIEFRTLT (TATEAT)

el ST getfesrrd (Scae-uatam)

3T AT TSI (F9TT)

3T HEAT TR (FreaT)

EXE:ECIR S PE I (ESUE)

3T HSATT SSTIEHRT (H.) SUTLHT FTATAL
(ST -afer)

3T HEATT TETIEHT (AFTATS IAT2)

e A At (Icae-aie)

IT HEATT ST (TTRof)

6- e faeett

EEREEIGECIPEARARRIE"E:)

IT HEATT TSI (TTSTIET TTEA)

st foreT SeTaeTr (afem)

3T HEAT ST (H.), SUTIFT HIATAT, Tre

3T HEAT FSTIEHIRT (ST T3)

37 Heefrr 2T (R )

ST HEA T TR (H.), SUTIFT FIATAE, Fero-arers

o)

I HSATT 2T1

)

o

IT G TRTIEERTET (HiEaTat)

(
(
(
FTLT (FTTH)
(
(

IT HSAT TSR (TTEE)

7- aferor faeeht

3T AT TRy (fasrara)

gz fasrg srfeardT (Fferr-ufarT)

BN aY

IT HEATT SSTFTLT (HRLIAT)

3T HEA T TR (FAIY)

ERE:EEIR SR EIRNCERT))

gfafea e detfesrrd (zferm)

gz A st (2ferm)

IT GSATT TSTIEHTLT (FTAHTSAT)

grfafer e derfaerd (aferr-1d)

3T HSAT SSTIEHRT (TETIT)

AT H,
UA.ET, i, T 9t=a,
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SECRETARIAT OF THE ELECTION COMMISSION OF INDIA
NOTIFICATION
Delhi, the 6th February, 2026

No. 434/DL-HP/2026(1)—In pursuance of the provisions of Sub-Section (1) of Section 22 of the
Representation of the People Act, 1951 (43 of 1951), and in supersession of its Notification No. 434/DL-HP/2024(1)
dated 30th August, 2024, the Election Commission of India hereby appoints the following officers of the National
Capital Territory of Delhi, as specified in column (2) of the table below, as Assistant Returning Officer to assist the
Returning Officer for the Parliamentary Constituency in the National Capital Territory of Delhi in the performance of
functions of such Returning Officer:-

TABLE
Number & Name of the Assistant Returning Officer
Parliamentary Constituency
@ 2
SDM (Adarsh Nagar)

SDM (Shalimar Bagh)

SDM (Shakur Basti)

1-Chandni Chowk ADM (Central-North)

SDM (HQ), O/o the Dy. Commissioner, Central-North

SDM (Model Town)

SDM (Sadar Bazar)

SDM (Chandni Chowk)

ADM (Old Delhi)

SDM (HQ), O/o the Dy. Commissioner, Old Delhi

SDM (Burari)

ADM (Outer-North)

2-North-East Delhi SDM- I (HQ), O/o Divisional Commissioner

SDM (HQ), O/o the Dy. Commissioner, Outer-North

ADM (North)

SDM (Yamuna Vihar)

SDM (HQ), O/o the Dy. Commissioner, North-East

SDM (Gokalpur)

SDM- II (HQ), O/o Divisional Commissioner

SDM (Karawal Nagar)

SDM (Jangpura)

SDM (HQ), O/o the Dy. Commissioner, New Delhi

ADM (East)

3- Fast Delhi SDM (HQ), O/o the Dy. Commissioner, East

SDM (Patparganj)

BDO (East)

SDM (Vishwas Nagar)

SDM (HQ), O/o the Dy. Commissioner, North

SDM (Gandhi Nagar)

SDM (Shahdara)

SDM (Karol Bagh)

SDM (Patel Nagar)

SDM (HQ), O/o the Dy. Commissioner, Central
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4-New Delhi

SDM (Delhi Cantt)

ADM (Central)

SDM (New Delhi)

SDM (HQ), O/o the Dy. Commissioner, South-East

SDM (Malviya Nagar)

SDM (HQ), O/o the Dy. Commissioner, South

ADM (New Delhi)

5-North-West Delhi (SC)

SDM (Narela)

SDM ( Badli)

ADM (North-West)

SDM (Bawana)

SDM (Mundka)

SDM (Kirari)

SDM (HQ), O/o the Dy. Commissioner, North-West

SDM (Nangloi Jat)

BDO (North-West)

SDM (Rohini)

6-West Delhi

BDO (West)

SDM (Rajouri Garden)

ADM (West)

SDM (HQ), O/o the Dy. Commissioner, West

SDM (Janakpuri)

SDM (Vikaspuri)

SDM (HQ), O/o the Dy. Commissioner, South-West

SDM (Dwarka)

SDM (Matiala)

SDM (Najafgarh)

7-South Delhi

SDM (Bijwasan)

BDO (South-West)

SDM (Mehrauli)

SDM (Chbhatarpur)

SDM (Deoli)

ADM (South)

BDO (South)

SDM (Kalkaji)

ADM (South-East)

SDM (Badarpur)

By Order,
N T BHUTIA, Principal Secy.
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